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(d) The Committee did not make any 
recommendations in this regard. The Com-
mittee noted. however, that about 7~ 75% of 
the THC are comprised of charges notified 
by the Bombay Port Trust and the Bombay 
Dock labour Board and, therefore, any 
reduction in THC is possible only H the noti-
fied charges are reduced. Moreover, the 

\ THe are decided by the shipping lines after 
taking into account their costs and marketing 
strategies and interaction between the ship-
ping lines and the shippers. 

Women Plck-pockets in Deihl 

6782. SHRI PRATAPRAO B. 
BHOSAlE: Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether women-pick pockets are on 
the increase in Delhi; 

(b) if so, the details of women pick-
pockets arrested during the last three 

calender years; 

(c) whether Govemment have made 
any study regarding involvement of women 
in pick-pocketing; 

(d) if so, the details thereof and H not, 
the reasons therefor? 

(e) whether the Government propose to 
post plainclothes women police staff at all 
public places of Delhi to curb pick-pocketing 
by women: and 

(f) if so, the details thereof and if not, the 
reasons therefor? 

THE MINISTER OF STATE tN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
SUBODH KANT SAHAY): (a) and (b). The 
details regarding number of cases of pick-
pocketing by women and women arrested 
during the last three calender years are 
given below:-

Year No. of cases reported No. of women a"ested 

2 

1987 

1988 15 

1989 21 

(c) No. Sir. 

(d) Does not arise. 

(e) and (f). Plain clothes staff including 
women police are detailed at busy bus stands 
and busy markets to check thiS crime. 

Railway Special Services under DTC 

6783. SHRI PRATAPRAO B. 
BHOSALE: Will the Minister of SURFACE 
l'RANSPOR1 be p\eased to state'. 

3 

25 

19 

25 

(a) the details of Railway special serv-
Ices run by Delhi Transport Corporation to 
several localities of Delhi; 

(b) the criteria for provision of such 
services only in certain localities; 

(c) whether this service has been found 
quite useful and more resourceful for D.T.C.: 

(d) whether D.T.C. propose to provide 
th IS service to certain more localities of Delhi 
like Moti Bag, South Avenue, R.K. Puram, 
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VasantGaon, etc. during 1990 and 1991~ 

(e) W so, the places so selected; and 

(f) if not the reasons therefor? 

THE MINISTER OF SURFACE TRANS-
PORT (SHRI K.P. UNNIKRISHNAN): (a) A 
statement giVing details of Railway Special 
Service run by Delhi Transport Corporation 
is given in the attached statement. 

(b) There IS no hard and fast criteria for 
determining the routes of Railway Special 

Services. However. they are operated on 
major trunk routes of Delhi keeping in view 
the larger interest of the traveHing public. 

(c) These services are found useful for 
the public. OlC's earning per K.M. from 
Railway Special Services is far less than the 
Cost of operation per K.M. 

(d) to (f). R.K. Puram is served by 
Railway Special Services RL-S1 and RL-61. 
It is not proposed to introduce Railway Special 
Services to other localities on account of 
fleet constraints. 
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